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Cut down in Phviscal Allocationg fer
Publis Sectors

443. SHRI CHHITUBHAI GAMIT:
Will the Minister of PLANNING be
Pleased to state:

(a) whether it is a fact that Plann-
ing Commission has cut down physical
allocations for some public sector units
for 1980-81 Annual Plan; and

(b) if so, which are such sectors and
units affected and what are the

reasons for such gut down?

THE MINISTER OF PLANNING
(SHRI N. D. TEWARI): (a) No, Sir.
(b) Does not arise,
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Personnel of New Planning
Commission

445. SHRI SOMNATH CHATTER-
JEE: Will the Minister of PLANN-
ING be pleased to state;

(a) when wil] the personnel of new
Planning Commission be finally sele¢-
ted or appointed;
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(b) when will the next Plan be
drafted; and

(c) how long will the Plan holiday
continue?

THE MINISTER OF PLANNING
(SHRI N. D. TEWARI): (a)} The Plan-
ning Commission has been reconstitu-
leq as follows:

Smt. Indira Gandbhi,
(Prime Minister)

Chairman

Shri Naravan Da t Tevari  Deputy Chairman

Dr. M. S. Swaminathan M mberr
Shri R. Venkataraiman M- mbe:
Shri M h«l. Fazal Member

Dr. Manmoban Singhb Membe—Secretary

(b) and (¢) The Planning Commis-
sion at its meeting held on April 21,
1980 under the Chairmanship of the
Prime Minister decided that the new
Plan will cover the period 1980-81 to
1964-85. 'The plan is being formulat-
ed with the objective of an annual
growth rate of 6 per cent per annum.
The possibilities of achieving a higher
rate of growth would also be explor-
ed. Tbere is no question of any plan
holiday.

Concern expressed by West Bengal
Government on Law angd Order
situation in Assam and other
Places

446. SHRI PIUS TIRKEY: Will
the Minister of HOME AFFAIRS
be pleased to state;

(a) whether it is a fact that West
Bengal Government have expressed
grave concern over the deterioration
of law and order situation in Assam
and other places;

(b) the number of Bengalis and
Biharis killeq recently in the Tinsukia
riots; and

(c) the steps taken by Government
in this regard?
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THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):

(a) The Government of West Bengal
have expressed concern over the
‘haragsment’ to minorities in Assam
in the wake of the current agitation
on the forigners’ issue,

(b) Four Bengalis and one Bihari
were killed in the clashes between
Assamese and Bengalis at Tinsukia
(Dibrugarh district) on May 16—20,
1980.

(c) All necessary measures for
providing security were undertaken
which included deployment of addi-
tional police/para military force in
position of curfew ete. S.N.O. and
addl. S. P. were also suspended for
deriliction of duty.

Job Quota for SC]ST in Private Sector

447. SHR]1 PIUS TIRKEY: Will the

Minister of INDUSTRY be pleased to
state:

(a) whether it is a fact that there
is no job quota iixed for Scheduled
Castes and Scheduled 'Tribes and
other backward classes in the Prjvate
Sector; and

(b) if so, the steps taken by Gov-
ernment in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):

(a) and (b): As far as reservation
for Scheduled Castes and Scheduled
Tribes in industry is concerned, it has
not been found possible to legally
provide for compulsory reservation in
the private sector industry. Reserva-
tion exists in the public sector.





